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MINISTRY OF RAILWAYS
[West Central Railway (Gati Shakti Unit, Bhopal)]
NOTIFICATION
Bhopal, the 22nd May, 2025

S.0. 2301(E).—In exercise of the powers conferred by clause (7A) of section 2 of the Railway Act, 1989
(Railway Amendment Act, 2008), the Central Government, hereby authorizes the officer mentioned in column (3) of
the table below as “Competent Authority” to perform the functions as such authority under the said Act, with effect
from the date of publication of this notification in the official Gazette in respect of the Special Railway Project
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mentioned in column (2) in the state of Madhya Pradesh, relating to Tehsil mentioned in column (4), Sub Division
mentioned in column (5), District mentioned in column (6) of the table below for the public purpose of execution,
maintenance, management and operation of such Special Railway Project.

TABLE
Sr. | Name of Special Railway Competent Tehsil Sub Division District
No. Project Authority
(1) () @) (4) (5) (6)
1. | Construction of Road SDM, ltarsi Itarsi Itarsi Narmadapuram
Over Bridge in lieu of
Level Crossing No. 225 in
Nagpur - Itarsi Section.
2. | Construction of Road SDM, Itarsi Itarsi Itarsi Narmadapuram
Over Bridge in lieu of
:_tevgl BCrI]’OSSIIng Ntc." 227 in SDM, Narmadapuram Narmadapuram Narmadapuram
arsi-Bhopal Section. Narmadapuram
3. | Construction of Road SDM, Itarsi Itarsi Itarsi Narmadapuram
Over Bridge in lieu of
:_teve_l é:r:osmlng Nt(')' 228 in SDM, Narmadapuram Narmadapuram Narmadapuram
arsi-Bhopal Section. Narmadapuram
4. | Construction of Road SDM, Narmadapuram Narmadapuram Narmadapuram
Over Bridge in lieu of | Narmadapuram
Level Crossing No. 230 in
Itarsi-Bhopal Section.
5. | Construction of Road SDM, Kolar Kolar Kolar Bhopal
Over Bridge in lieu of
Level Crossing No. 246 in
Itarsi-Bhopal Section.
6. | Construction of Road SDM, Raisen Sanchi Raisen Raisen
Over Bridge in lieu of
Level Crossing No. 259 in
Bhopal-Bina Section.
7. | Construction of Road SDM, Raisen Sanchi Raisen Raisen
Over Bridge in lieu of
Level Crossing No. 262 in
Bhopal-Bina Section.
8. | Construction of Road SDM, Ganj Ganj Basoda Ganj Basoda Vidisha
Over Bridge in lieu of Basoda
Level Crossing No. 291 in
Bhopal-Bina Section.

[F. No. WCR. BPL 0 GSU (GSMS)/6/2024]
KISHAN LAL MEENA, Chief Project Manager (Gati Shakti)
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